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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, the 30th March, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 1765(E).— Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 3124 (E) dated 8" July 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section (ii), dated 11th July 2025 (hereinafter referred to as the said notification ) and issued under sub-
section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of 2008)
(hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government declares its
intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Ahmednagar-Beed-Parli-Vaijnath
(261 Km.) New Line Maharashtra” in the district of Beed in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SDO Majalgaon daily
Marathi newspapers namely “Dainik Ranjhunjar” & “Lokasha” on dated 10-08-2025 under sub section (4)
of section 20A of the said Act;

And whereas, no objections were received.

And whereas, in pursuance of sub-section 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the
lands specified in the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government
hereby declares that on publication of this notification in the official Gazette, the land specified in the schedule
annexed hereto shall vest absolutely in the Central government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Ahmednagar-Beed-Parli-Vaijnath (261 Km.) New Line Maharashtra” for village Deodahiphal in
the District Beed in the State of Maharashtra.

. S g
% g ‘i Total | Land to
= Village Name of Land &} ; Area be Well/ %
S.No. s Namge Taluka Holder as per 2 Z | Asper | Acquir Trees House | Pipeline/ g
o> 7/12 | = | 12 ed Borewell &
> =
< Z | (Ha) (Ha.)
@n -
Sambhaji G b
1 ATORALEYANODE | 37 1 1 | 179 | 003
Bade
Gyanoba
2 260 1 0.095
Ginyadev Andhale
Gyanoba
3 — . 260 1 0.015
- s Ginyadev Andhale
Q [ 5 -
S g g Gaulanbai
Q g <= .
3 g a Radhakisan 1761
A Andhale Bhagwat
Radhakisan 1
4 260 1 0.09
Andhale Pipeline
Pradeep
Radhakisan
Andhale
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S.No. 5 Nan;ge Taluka Holder as per 2 Z | Asper | Acquir Trees House | Pipeline/ E
o> 7/12 | =| 12 ed Borewell &
> =
< Z E | (Ha) (Ha.)
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Ashruba Rajaram
2 1 .
> Andhale 60 0.03
Ashruba Rajaram
6 260 1 0.04
Andhale
Ashok Dadarao 1 Comm
7 260 1 0.36
Andhale Pipeline on
Manohar Dattu Mango 2 Comm
8 2 1 0.0
Andhale 60 35 30 Pipeline on
Shivaji Bhagwan
2 1 .04
? Andhale 60 0.0
Madhukar
10 260 1 0.055
Bhagwan Andhale
Ramrao Gyanoba
11 260 1 0.05
Andhale
Bhagwat
Radhakisan
Andhale,
Pradeep
M 1
12 Radhakisan 260 | 1 0.035 aneo o
Andhale 50 Pipeline
Gaulanbai
Radhakisan
Andhale
Balkisan Shrirang Mango 1
1 2 1 .
3 Andhale 60 0.085 46 Pipeline
14 Laxman Gyanoba 260 | 0.075 . 1 '
Andhale Pipeline
Ramphal
1 Guava 1
Ashruba Rajaram 1 Acacia Pipeline
1 2 1 2
> Andhale 60 0-28 1 Neem 1 1 Bore
Mango well
120
Madhukar
1 2 1 .01
6 Bhagwan Andhale 60 00
Shivaji Bhagwan 1
1 2 1 .01
’ Andhale 60 0.0 Pipeline
18 Balkisan Shrirang 260 | 0.015 Mango 1
Andhale ) 35 Pipeline
Ramrao Gyanoba
19 260 1 0.005
Andhale
Laxman Gyanoba Mango
2 2 1 .
0 Andhale 60 0.035 30
Ashruba Rajaram
21 2 1 .02
Andhale 60 0.0
. Mango 8
Sand Prahlad
2 Baa‘;elpan G 261 | 1 | 714 | 005 | Sandalw | 1 Shed
ood 7
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o 7/12 z = 712 ed Borewell =
5 £ | Ha) | (Ha)
2 =
1
Moringa,
3
Chandrabhaga Sandalw
Laxman Bade 40;(;
Sandipan Prahlad Tree
23 Ei‘;neshwar 261 | 1 0.14 lJava | 1Shed
Laxman Bade ) ]lz/l[l;nmgo
Omprakash | Teak
Laxman Bade 3
Pomegra
nate 3
Guava
20
Mango
1
Coconunt 1
N Pakka
1 Lemon, House
. 3 Guava, 1
24 gzgzrao Manikrao |0 |y 0.07 | 2 Papaya, | Bathro
1 Java om
Plum, 1
10 Cowsh
Custard ed
Apple,
1
Tamarind
1 Indian
Beech
Tree
25 Dattu Manik Bade 261 1 0.02 7 Custard
Apple
3
Moringa
Jijabai, Shri
Krishna, Vishnu, 1 Shop Well
26 Shivshankar 263 | 1 7.4 0.02 ! Lwell | comm
Shrirang Bade, House on
Abhimanyu 2 Sheds
Vitthal Bade
1 Banyan
27 Shri Khandoba 120 | ) 0.02 tree,
Devastham 2
Coconunt
3 Mango, 1
28 U.ddhav Manikrao 318 | 0.01 1 Neem, Cowsh
Tidke 1 od
2.49 Moringa
. 1
29 i‘ll;’;t: Madhukar 50| 003 | 1Neem | House
1 Shed
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S.No.

LAQ CASE NO.

Village
Name

Taluka

Name of Land
Holder as per
7/12

Survey No. Gat No.

Land Tenure system

Total
Area
As per
7/12
(Ha.)

Land to
be
Acquir
ed
(Ha.)

Trees

House

Well/
Pipeline/
Borewell

Remarks

30

31

32

33

34

35

36

37

38

39

40

41

42

43

44

Ashok Navnath
Bade

319

Baban Vitthalrao
Shep

319

Kamalakar Limba
Bade

319

1.64

0.02

1 Lemon

1 Tin
shed, 1
Shop,
Bathro
om

0.1

0.01

Bhaurao Ramyji
Bade

Ravidra
Bhausaheb Bade
Raosaheb
Bhausaheb Bade
Ramkrishna
Nathoba Bade

Raosaheb
Bhausaheb Bade
Ravidra
Bhausaheb Bade
Ram Sadashiv
Bade

3.06

0.055

0.12

House

Ashruba Bajirao
Bade

Ramdhan Bajirao
Bade

2.51

0.12

1
Pipeline

0.14

1
Pipeline

Lahu Sadashiv
Bade

1.94

0.02

1
Pipeline

Laxman Ramkisan
Tonde

75

0.18

1
Pipeline

Balasaheb
Prabhakar Tonde
Mangal Ganesh
Tonde

74

1.64

0.06

2 Mango

1
Pipeline

Ravidra
Bhausaheb Bade
Raosaheb
Bhausaheb Bade

73

1.62

0.06

1
Pipeline

Sopan Nivruti
Bade

Gyanoba Nivruti
Bade

72

0.5

0.035

Ram Sadashiv
Bade

Lahu Sadashiv
Bade

Ankush Sadashiv
Bade

Kamal Sadashiv
Bade

71

0.54

0.04

1
Pipeline

Lahu Sadashiv
Bade

Ankush Sadashiv
Bade

70

0.57

0.04

Abhiman

69

1.05

0.04
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g % ‘i Total | Land to
<
% Village Name of Land ] ; Area be Well/ %
1 .
S.No. 5 Nan;ge Taluka Holder as per z Z | Asper | Acquir Trees House | Pipeline/ E
o> 7/12 | =| 12 ed Borewell &
> =
< £ Z| Ha) | (Ha)
«n -
Sahebrao Bade
Atmaram
45 68 1 1.04 0.02
Ranganath Bade
Nagnath
Vishwanath Bade
4 1 1. .02
6 Rukmin 67 07 0.0
Raghunath Bade
Dnyanoba
47 66 1 091 0.04
Bhagwat Bade
Keshav Mahad
48 eshav ahadey 165 | 1 | 093 0.06
Tonde
T
49 ukaram Mahadev 61 ! 193 0.14
Tonde
Tukaram Mahadev
Tonde
50 56 1 0.14
Keshav Mahadev
Tonde
Sheikh Razzak
31 Sheikh Biban 36 ! 393 0.35
Sheikh Mujib
2 1 .1
> Sheikh Abdul 36 0
Sheikh Abdul
53 56 1 0.14
Sheikh Biban
Sheikh Mango 3 1
54 Sharafuddin 57 1 0.14 12g . piocli
Sheikh Babu ouse | Hipelne
- X 3.24
Sheikh Nabi
55 Sheikh 57 1 0.19
Rajmohammed
Haridas Dagds
56 andas Dagdu 258 | 1 0.3 0.01
Bade
Mango
50,
Coconunt
4,
Tamarind
1
’ 1 Shed
Sapodilla le :
4
) hi
Sandalw Samdhi 1
Uttam Vasant ood 10 Temple Pipeline
2 1 .54 .04 i 1
57 Kande 39 05 0.0 Bullock's V;/'re 2
1
heart 13, Borewell
Papaya 1 comput
P Y28 51 nd Iron
Moringa
. Gate
2, Pipal
1, Cluster
Fig 1,
Custard
Apple 2,
Neem 1
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a Village Name of Land (_’J ; Area be Well/ ;
S.No. 5 Name Taluka Holder as per z % As per | Acquir Trees House | Pipeline/ E
o 7/12 q? : 712 ed Borewell =
S £ 2| (Ha) | (Ha)
«n -
2
Tamarind
,2 Fig,2
Java
Srihari Ginyadev Plum, 1
Onions Goose Bathro
>8 Babasaheb 259 ! 0.005 berry 1, om, 1
Shrihari Kande Mango 5, Shed
Ramphal
1,
Cherry-1,
Neem 2
69.24 4.205
Total | oy | (Hay

[F. No. G197/ANG-Beed-Parli-Vaij/Deodahipal V1g/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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